OFFICE OF THE DIRECTOR OF LOCAL BODIES
GOVT. OF NCT OF DELHI
9™ LEVEL, C:WING, DELHI SACHIVALAYA
|.P. ESTATE, NEW DELHI-110002

F. No. PA/AD/LB/2014/ 7'? ?5':— §; Dated Dy /! &/ Z

To

1. The Commis%ionef North Deihi'Ml.mi.cipai Corporation, Dr SPM Civic
Centre, New Delhi.:
2. The Commlssmner ‘South Delhi Munrmpal Corporation, Dr. SPM Civic

Centre, New Delhi.
3. The Commissioner, East Delhi Municipal Corporation, Udyog Sadan,

Patparganj, Delhi. .

Sub: Amendment of Recruitment Rules for the post of Assistant Public Health
Inspector for three Municipal Corporations

Sir,

I am directed to find enclesed herewith Notification for amendment of
Recruitment Rules for the post of Assistant Public Health Inspector for three
Municipal Corporations which has been notified in Govt. Gazette on 08.11 2017 vide
this office Notification No F4 (1)/RR./LB/2013/CD Noc 000199626/7635-42 under -
Section 98 & 480 of DMC Act 1957 for taking necessary action, :

' Yours faithfully,

Encls : (As above)

. (PAWAN CHOPRA)
DY.DIRECTOR (LOCAL BODIES)

. No. PA/AD/LB/2014/ . Dated .

Copy for information and necessary action:-

1. Shri Manoj Kumar, Under Secretary, Union Public Service
Commission, Dholpur House, Shahjahan Road, New Delhi.

2. The Programmer, Urban Development Department, Govt of NCT of
Delhi, 8" Level, Delhi Secretariat, New Delhi.

(PAWAN CHOPRA)
DY.DIRECTOR (LOCAL BODIES)
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- URBAN DEVELOPMENT DEPARTMENT
NOTIFICATION

Delhi, the 8th November, 2017

No.F.4(1)/RR/LB/2013/CD-000199626/7635-42—In exercise of the powers conferred by sections 98 and 480
of the Delhi Municipal Corporation Act, 1957, the Lt. Governor of the National Capital Territory of Delhi hereby makes
the following regulations further to amend the recruitment regulations for the post of Assistant Public Health Inspector
in North, South and East Delhi Municipal Corporations, 2014 notified vide No. F.4(1)/RR/LB/2013/3870-75 dated
Delhi, the 14" August 2014, namely: —

1. Short title and commencement.—(1) These regulations may be called Recruitment Regulations for the
post of Assistant Public Health Inspector in North, South and East Delhi Municipal Corporations
(Amendment), 2017.

(2) They shall come into force on the date of their publication in the Delhi Gazette,

2. In the Recruitinent Regulations for the post of Assistant Public Health Inspector in North, South and East
Delhi Municipal Corporations, 2014, in rule 2 for the words “Pay Band and Grade pay/scale of Pay”, the words
“Level in Pay Matrix™ shall be substituted.

3. (a) In the Schedule anncxed- to the said Regulations, in column 4 for column heading and the entries relating
thereto, the following columns heading and entries shall be substituted, namely :-

| Level in Pay Matrix
| 4
- | Level 4 (Rs 25500-81100).

(b) In column 11, for the existing entries, the following entries shall be substituted namely:- “Promotion from the

grade in Level-1 of Pay Matrix (Rs.18000-56900) with eleven years of regular service in Public Health Cadre
having, Sanitary Inspector Diploma from recognized Institute’

By Order and in the Name of the

Lt. Governor of the National Capital Territory of Delhi,

PAWAN CHOPRA, Dy. Director (Local Bodies)

Dhgitally signed by RAKESH

RAKESH SUKUL nm:.l-ﬁnn.n.u 230647
+0s30

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.




(To be published in Delhi Gazette Extra Ordinary Part-1V)
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(URBAN DEVELOPMENT DEPARTMENT)

9'" LEVEL, C-WING, DELHI SECRETARIAT
IP ESTATE, NEW DELH]

No.F.4(1)/RR/LB/2013/CD-000199626/7 43543 Dated the .08-11.2017"

NOTIFICATION

No.F.4(1)/RR/LB/2013/CD-000198626/ - In exercise of the powers conferred
by sections 98 and 480 of the Dethi’Municipal Corporation Act, 1957, the Lt. Governor
of the National Capitai Territory of Delhi hereby makes the following regulations further
io amend the recruitment regulations for the post of Assistant Public Health Inspector in
North, South and East Delhi Municigel Corporatons, 2014 notified vide No.
~.4(1)/RR/LB/2013/3870-75 dated Delhi, the 14" August 2014, namely:-

1. Short title and commencement.—(1) These regulations may be called
Recruitment Regulations for the posi of Assistant Public Health Inspector in
North, South and East Delhi Municipal Corperations (Amendment), 2017,

(2) They shall come into force on tite date of their publication in the Delhi Gazette.

2. In the Recruitment Regulations for the post of Assistant Public Health
nspector in North, South and East Delhi Municipal Corporations, 2014, in rule
2 for the werds “Pay Band and Crzde pay/scale «f Pay”, the words "Level in Pay
Matrix" shall be substituted. '

3. (a) In the Schedule annexed lo the zaid Reguiations, in celumn 4 for column heading
and the entries relating therelo, the following columns heading and entries shall be
substituted, namely :- ' ‘

i

Level in Pay Matrix
. 4
Level 4 (Rs 25500-81100). . |




{b) In column 11, for the existing entries, the following entries shall be substituted
namely:- “Promotion from the grade in Level-i of Pay Matrix (Rs.18000-56300)
with eleven years of regular service in Public Heaith Cadre having, Sanitary
Inspector Diploma from recognized Institute”.

. Ey order and in the name of the
Lt. Governor of the National Capital Territory of Delhi,

M

(Pawan Chopra)
Deputy Director (Local Bodies)

Copy forwarded to the:-

= 0D B 2 ha

The Principal Secretary to the Lt. Governor, Delti.

The Principal Secretary to the Chief Minister, Govt. of NCT of Delhi.

The Secretary to the Minister (UD)/Local Bedizs, Govt. ¢f NCT of Delhi.

The Principal Secretary (L.J&L.A), Govt of NCT of Delhi.

Director (Local Bodies), Govt. of NCT of Deihi.

Municipal Commissioners, North, scuth and East Delhi Municipal Corporations.
The Dy. Secretary (GAD), Co-ordination Eranch through their Email -
gadegazette.delhi@gov.in in Hindi and Engiish, for the publication in Delhi
Gazette, Part-1V Extraordinary of loday's date.

Programmer, UD Deptt. te upleac 2t Local Ecclies \Website.

e

{(Pavjen Chopra)
Ceguty Director (Local Bodies)
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GOVT. OF NCT OF DELHI
OFFICE OF THE Dir:CTOR LOCAL BODIES
9™ LEVEL, A-WING, DELHI SACHIVALYA, INDERPRASTH ESTATE
NEW DELHI-110002

CERTIICATE

sub: Notification of RRs for the post af Assistant Public Health inspector in

Morth, South and East Delhi Municigai corporation of Delhi.

Notification NO.F.4(].),f"r"’.i‘{r"L.E,’:Ol?fCD—UOOiSJQGZSi 62542 Datéd

08.11.2017 in English and ting’ vardion has been ermzied in MS Word in.
proper format to gadegazetis:. Jeln @oovin from email id

ddlbud2015@gmail.com . The contents of nard copy and soft copy are the
same of the notification.

The notification has bean ssuad with tha approval of Competent
Authority.

=

Y-
{15NARDAN PRASAD)
Section Officer (Local bodies)
fiiob No: 9868154419
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I DEPARTMENT OF FOOD SAFETY

NOTIFICATION _

Delhi, the 14th August, 2014
No. F. 7 (180)/12/DoFS/Admn/Pt. File/7046-7061 .——_Coh'sequent upon appointment of Sh. Nitya Nand Sharma
as Designated Officer by the Competent Authority i.e. Chief §ecretaxy, Delhi, the Commissioner of Food Safety,
Department of Food Safety, in exercise of pcwers cou{’eéd under sub-section (1) of Section 36 of the Food Safety and
Standards Act 2006, further appoints this Desigpatcd Ofﬁc_ego‘b’é iﬂn-chargc of Food Safery Administration for the entire

area of National Capital Territory of Delhi.
K.K. JINDAL, Commissioner, (Food Safety)
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URBAN DEVELOPMENT DEPARTMENT
NOTIFICATION
DeIhl the 14th August, 2014

No.F.4(1)/RR/LB/2013/3870-75.—~—In exerclse of the powers conferred by Sections 98, 480 and 484A (111} of the
Delhi Municipal Corporation Act, 1957 and in supersession of the Regulations notified vide notification No. 9/9/83-LSG

dated the 28" April, 1983 for the post'of Assistant Public Health Inspector except as respects things done or omitted to be
done before such supersession, the Lt. Governor of National Capitat-Territory of Delhi is pleased to make the following
regulations relating to the post of Assistant Public Health Inspector in North, South and East Delhi Municipal

Corporations, namely:-

b

Short title and commencement.~(1) These Regulations may be called the Recruitment Regulations for
the post of Assistant Public Health Inspector in North, South and East Delhi Municipal Corporations, 2014.

" (2) They shall come into force on the date of their publ:catmn in'the Delh,1 Gazette.

2

of the Schedule annexed to these regulations.
3.

Schedule.

Number of post, C]&SSIfIC&tIOﬂ, pay band and Grade pay/Scale of Pay: - The number of the said post,
its classification, pay band and Grade pay/ ‘Scale of pay attached thereto shall be as specified in columns 2 to 4

Method of recruitment, age-limit, qualifications etc. - The method of recruitment to the said post, age
limit, gualifications and other matters relating thereto, shall be as specified in columns 5 to 13 of the said

AV
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i, Disqualification. - No person, -
' (e) Who has entered into or contracted a marriage with a person having a spouse living; or
(b) Who having a spouse living, has entered into or contracted a marriage with any person, shall be
eligible for appointment to any of the said posts:
Provided that the Municipal Corporations of Delhi after prior consultation of Government of National
Capital Territory of Delhi may if satisfied that such marriage is permissible under the personnel law applicable
to such person and the other party to the marriage and that there are other grounds for so doing except any
person from the operation of this regulation. '

- Power to relax: - Where the Government is of the opinion that it is necessary or expedient so to do, it
may, by order, for reasons to be recorded in writing relax any of the provisions of these regulation with respect
to any class or category of persons.

6. Saving. - Nothing in these regulations shall affect reservations, relaxation of age limit and other
concessions required to be provided for candidates of Scheduled Castes, Scheduled Tribes, Ex-Servicemen and

other special caregories of persons, in accordance with the orders issued by central Government from time to .

time, in this regard.

SCHEDULE
Name of | Number of post. 1 Classification. | Pay band and | Whether Age limit for direct | Education and other
post. * ‘ Grade pay/Pay | selection recruits. qualifications  required
Scale. ar non for direct recruits.
". [ selection
! , post.
i 3 4 5 6 7
! \\slSIA\J—[I;{}'{mM] Category ‘C’ Pay Band-1, Not Between 18 to 27 | ESSENTIAL:-
.' PUBLICT Rs. 5200-20200 anplicable | YOS (i) Higher/Senior
i PEALTH (North 57 plus Grade Pay- R (Relaxable for | Sccondary (10+2) or
f INSPECTOR. DMC Rs. 1900, Government Servants | Intermedigre  from 2
[ South 57 . . and employees of | recognized institution or
DMC t Municipal Board,
‘ East 36 Corporation of Delhi | (if) Sanitary Inspector
[ DMC upto 40 years in | Diploma from a
accordance with the | recognized institution.
| < orders and instruction | Desirable: -Knowledge of
| of the Govermment), | Hindi.
| . - 3 Also  relaxable  for
| *Subject o variation Schedule Caste/
dependent an workload. Schedule Tribe
candidates for five
years and three years
for Other Backward

Caste candidates.
NOTE- The crucial
date for determining
the age limit shall bt
the closing date for
receipt of appli-cations
from candi-dates in
India " (and not the
closing date prescribed
! for those in Assam,
i : ] : Meghalaya, Arunachal
Pradesh, Mizoram,
Menipur,  Nagaland,
Tripura, Sikkim,
\ Ladakh Division of
© | Jammu & Kashmir
i - State, Lahaul & Spiti
. District and Pangi Sub
Division of Chamba
District of Himachal
Pradesh, Andaman &
Nicobar Islands or
Lakshadweep). |

35 &s/ly-
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[ : : [ | [ L . I |
| Whether age | Periodof | Method of recruitment | In case of recruitment by | If a Departmental Promotion | Circumstance | !
and . probation, | whether by direct | promotion/deputation/absorpt | Committee exists. what is its | s in  which
education if any. recruitment or by | ion grades from which | composition Union Public-
| gualifications prometion or by | promation Service
prescribed deputation/absorption and | /deputation/absorption to be Commission is
for the direct | percentage of the vacancies | made. to be
recruits win[ to ‘be filled by various consulted in
| apply in the ! method, making !
| case of | recruitment.
r promotees. !
' ] 9 10 11 12 13 |
II Not Two (i) 90% by direct | Promotion from the grade in | Category ‘C’ Departmental | Notapplicable
| applicable, Years. recruitment; and PB-1, Rs. 5200-20200 with | prometion  Committee  for
(i1} 10% by promotion, ¥rade pay Rs. 1800/- with three | promotion confirmation
’ years vegular service in Public | consisting of :
Health Cadre having Sanitary
Inspector Diploma from the |I. Additionai Commissioner
i recognized institution. (Health) - Chairman
/ ' 2. Municipal Health
, Officer - Member
| 3. Director
|' Personnel -Member
| 4. Administrative
[ ‘ Officer (PubHc :
| Health) -Member

By order and in the name of the

Lt. Governor of the National Capital
Territory of Delhi,

R. P. MEENA, Addl. Director of Local Bodies

JIp

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.



